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\ Dated: 01.10.2024G‘/\‘= .N 0 T I-.F-IC A tr ro N
It is hereby notified for general information-of all concerned that the District Courts (except

the Courts of Judicial Magistrates of First Class) in Delhi will remain closed for Summer Vacation-
from Monday, 16”‘ June 2025 to Monday, 30"‘ June 2025 (both days inclusive) and for Winter
Vacation from Saturday, 27”‘ Decernber.202:§___t_o Wednesday, 31“ December 2025 (both days
inclusive). _ I A ' ' ""~.x-I.:.-A “ '
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,. ,-K 1 Ye it ‘T111 BY ORDER or THE cotmrI , .
4 {< Sd]-

; I _ ‘ _

- _.. ,_ .., _ - (KANWAL mar ARORA)
.1’.-5.. . REGISTRAR GENERAL

Endst.No. 4866-4903/I-G-4/Genl.-I/DHC Dated: 07.10.2024

. The Secretary; Govt. ofIndia, Ministry ofHome Aftairs, IR. No. 113, Gate No. 4, North Block, New Delhi.
The Secretary, Ministry ofLaw, Justice & Co. Affairs, Govt. of India, Jaisalmer House, New Delhi.

. The Principal Secretary (Law, Justice & LA), Delhi Secretariat, IP Estate, New Delhi.
The Secretary General, Supreme Court of India, Tilak Marg, New Delhi.

5. The Registrars General, All High Courts of India.
ewee

\-6./ The Principal District & Sessions Judge (Headquarters), Tis Hazari Courts, Delhi.
7. ThePrincipal District & Sessions Judge (East), Karkardooma Courts, Delhi.
8. The Principal District & Sessions Judge (New Delhi), Patiala House-Courts, New Delhi.
9. The Principal District & Sessions Judge (S outh-West), Dwarka Courts, New Delhi.
10. The Principal District & Sessions Judge (West), Tis Hazari Cotuts, Delhi.
1 1. The Principal District & Sessions Judge (North-West), Rohini Comts, Delhi.
12. The Principal District & Sessions Judge (South), Saket Courts, Delhi.
13. The Principal District & Sessions Judge (North-East),Karkardooma Courts, Delhi.
l4. The Principal District & Sessions Judge (S outhsliast), Saket, New Delhi.

. The Principal District & Sessions Judge (Shahdara), Karkardooma Courts, Delhi
_ . The Principal District & Sessions Judge (North), Rohini Courts, New Delhi.

The Principal.District 8:. Sessions-cum-Special Judge, PC Act CBI Court, Rouse Avenue Court Complex,
Deen Dayal Upadhyay Marg, New Delhi.

18. The Principal Judge (Family Courts), Dwarka Courts, New Delhi.
19. The Director, Delhi Judicial Academy, Dwarka, New Delhi. GIC C lg.)
20. The Hony. Secretary, Supreme Court Bar Association, New Delhi.
21.. The I-Iony. Secretary, Delhi High Court Bar Association, New Delhi.
22. The Hony. Secretary, Delhi Bar Association, Tis Hazsri, Delhi.
23. The Hony. Secretary, Shahdara Bar Association, Katkardooma, Delhi. . I ___
24. The Hony. Secretary, New Delhi Bar Association, Patiala House, New Delhi. _ 1 1,‘/5', J‘ L}!-,’/,1‘)
25. The Hony. Secretary, Rohini Bar Association, Rohini Couns Complex, Delhi. _,S—/3 Wqq
26. The I-Iony. Secretary, Dwarlca Bar Association, Sec-10, Dwarka, New Delhi.

‘ 27. The I-Iony. Secretary, Saket Bar Association, Saket Court Complex, New Delhi.
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. The Secretary, Bar Council of India, 21, Rouse Avenue Institutional Area, New Delhi.

. The Secretary, Bar Council ofDelhi, 2l6, Siri Fort Institufionul Area, Khel Gaon Marg, New Delhi.
. The Member Secretary; Delhi State Legal Services Authority, Rouse Avenue Courts Complex, New Delhi.

31. The Secretary, Delhi High Court Legal Services Committee, 35-37, LCB-I, Delhi High C011-‘It, New Delhi-
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-- J‘N. 1%;
Registrar-cum-Secretary to I-Ion’ble the Chieflustice, Delhi High Court, New Delhi-
PS/s to all I-Ion’bIe'Judge_s, Delhi High Court, New Delhi. I
Joint Director (IT), IDe1hi‘I-Iigh Court for uploading the notification on website and intranet ofthis Court.
JR-cum-P.A to Registrar Geneml and PAs to all Registrars/0SDs, Delhi High Court, New Delhi.
All Joint Registrars, Deputy Registrars and Assistant Registrars, Delhi High Court, New Delhi.
All AOJs, Court Masters, Private Secretaries, Delhi High Court, New Delhi.
Notice Board, Delhi High Court, New Delhi. "

it/D-.~
(RADHA BISHT)

ASSISTANT REGISTRAR

- I

OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE (I-IQS) :DELI-II

3% .-5635 G
No.'S_£____/Holidays/Gaz/2024 Dated -» . . .
Sub:- Notification i Q

- Qoglforvgarded for information &_necessary actionto ,:
All the Judicial Officers of DI-IJS & D15, Central District, Tis Hazari Courts, Delhi.
The ChiefJudicial Magistrate, Central District, Tis Hazarl Courts, Delhi.
The AOU)/Branch In-Charge, all branches of Central District, Tis Hazarl Courts, Delhi.
he DDO/Accounts Officer (Central), Tis Hazari Courts, Delhi.

The Librarian, Library, Tis Hazari Courts, Delhi. ‘
6. The Director, Directorate of Prosecution, Tis Hazari Courts, Delhi.

The In~Charge, L0cl<~up, Tis Hazari Courts, Delhi.
The PS/Reader to Ld. Pfincl ict & Sessions Judge (I-Iqs), Tis Hazari Courts, Delhi.

‘:"'P":"i*'!"
v-i

‘PP°?l
. The Website Committee (E ‘sh/Hindi), Tls Hazari Courts, Delhi.

11. The R&I Branch (Central) Tis Hazari Courts, Delhi for uplo ding on LAYERs.

/(The Secretary BarAssociatlon, ' Hazariflourts, Delhi. _ , .- .. J

, ._ fist: 202»:
(MUKESH MAR GUPTA)

-District Judge m.Court~07, (Central)
Officer In-charge Judi ial Branch, (Central)
For Principal Distrlc &Sessions Judge (Hqs)

Delhi
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